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IN THE MATTER OF: 

BEFORE THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

News item titled, "six vehicles used in illegal sand mining seized in 

Haryana's Nuh, appearing in the Hindustan Times 

10.02.2024. 

1. 

2. 

Original Application No. 248/2024 

Most Respectfully Showeth: 

3. 

No.3. 

dates 

Report of Sh. Dhirendra Khadgata, IAS, 

District Magistrate, Nuh (Respondent No.3). 

That this Hon'ble Tribunal took cognizance of News item 

published in Hindustan Times dated 10.02.2024 entitled 

"Six vehicles used in illegal sand mining seized in Haryana's 

Nuh" and vide notice dated 02.03.2024, it has been put into 

notice about listing of present matter on 19.03.2024 for 

appearance of Noticees including the answering Noticee 

That the news item dated 10.02.2024 was published under 

the head Six vehicles used in illegal sand mining seized in 

Haryana's Nuh'. It is submitted that District Administration, 

Nuh (Mewat) with assistance of Office of Superintendent of 

Police, Nuh(Mewat) is committed to prevent and control of 

illegal mining in the District Nuh(Mewat). 

That the District Level Task Force Committee under the 

Chairmanship of Undersigned examines the issue of illegal 

mining instances and action taken by the departments 

concerned thereon. Meeting of the District level Task Force is 
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4. 

5. 

held once in a month to review the incidents of illegal mining 

and action taken thereon in this district. 

That it is pertinent to mention here that Sub Divisional 

Committee has also been constituted by the undersigned 

under the Chairmanship of SDM Concerned with SHO 

concerned, Mining Deptt., Forest Deptt. for effective 

monitoring of illegal mining. Apart from this, a special 

mining team has been deputed by the Superintendent of 

Police Nuh ie. AVT staff Rojka Meo, Haryana State 

Enforcement Bureau which inspect the Aravalli range area 

jointly as well as separately and whenever any instances of 

illegal mining is found, an prompt action being initiated as 

per State Rule i.e. seizing of offending vehicles and lodging 

the FIR against the offenders. It is also pertinent to mention 

here that there is no organized/ commercial illegal mining in 

district Nuh. 

That as per report received from Police Department, Nuh, 

drone mapping and use of CCTV cameras have been adopted 

in District Nuh by the Police Department. The steps taken by 

the Police Department in district Nuh to stop illegal mining 

and to catch vehicles involved in illegal mining are 

summarized as under:; 

i. Drone survey is being done once in a week and 

thereafter suspicious places are being physically 

verified by the police personnals. 

ii. 13 number of Police Nakas have been setup 

intra-district (7) and at inter-state boundary (6). 

At some Nakas, night vision CCTV Footage 
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6 

cameras are set up and images are 

3 

being 
monitored at control room at SP Office, Nuh. 

ii. Joint combing of Para-Military Force and the 

Haryana Police is being done to indentify the 

mining prone areas. 

iv. A special 'Anti-Mining Staff has been constituted 

which do patrolling day and night in illegal 

mining prone areas, Trenches has been digged 

on the approach path towards Aravalli range 

exposable to mining. 

v. To create awareness in the community for 

protection of Aravalli Nuh Police holds tours to 

hills & session for students. Visit of students of 

15 Sr. Secondary Schools have been organized 

with teachers of Geology, Botany and officials of 

Forest Department to aware the students about 

bio-diversity of Aravalli and create atmosphere at 

public at large to prevent illegal mining. 

That in furtherance of efforts put by Police Department as 

mentioned above, during checking on 07.02.2023 and 

08.02.2023, four cases were reported pertaining to 

transportation of mineral without e-ravanna.Vehicles 

involved were seized on same day. Subsequently, FIR was 

also registered in all four cases. Copy of four FIRs are 

annexed herewith as ANNEXURE-R/1, ANNEXURE-R/2, 

Other two instances mentioned in the news item pertains to 

transportation of mineral without e-ravanna noted on 

17.01.2024 and to transportation of mineral in excess of e 

ANNEXURE-R/3 and ANNEXURE-R/4. 
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7. 

8. 

ravanna noted on 24.01.2024. In both cases, vehicles were 

seized and FIR was registered. Copy of two FIRs are annexed 

herewith as ANNEXURE-R/5 and ANNEXURE-R/6. 

That issue of illegal mining in three Aravali Districts i.e. Nuh, 

Faridabad and Gurugram is pending consideration before 

this Hon'ble Tribunal in OA No.362/2022 (Aravalli Bachao 

Citizens Movement Vs Uol &% Ors.) filed through counsel. 

This Hon'ble Tribunal while monitoring the mechanism to 

prevent illegal mining in these Aravali Districts at micro 

level, has passed latest orders dated 

(ANNEXURE-R/7) and 09.01.2024(ANNEXURE-R/8). The 

similar issue has been dealt with by this Hon ble Tribunal in 

OA No.295/2021 (H. S. Khatana Vs State of Haryana) which 

was disposed of vide order dated 09.02.2024 (ANNEXURE 

R/9) with certain directions. 

That the District Administration, Nuh is committed to 

prevent & control the illegal mining / theft of mineral/illegal 

transportation of mineral with the help of Mining 

Department, Police department and Haryana State 

Enforcement Bureau. 

11.12.2023 

Date: |7-03-2o 24 
Place: NuH 

District Magistrate, Nuh 
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